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(c) Contll'Ol anti SUperVlSlOl1 01 
prices of foodgrains are exercised by 
the State Governments through the 
nOrmal adlIliniStrdive machinery set 
up by them for the enforcement Qf 
various fOOd - control Oi'aer5. 
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Reduclillll in Sugar Quota of Sta4es 

2720. SHRI SUKHDEO PRASAD 
VERMA: Will the Minister of AGRI-
CULTURE be pleased to state: 

(a) whether sugar quota of the 
States has been reduced; and 

(b) if so, the reasons thereof and 
the extent of cut in quota of each 
state? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
B. P. MAURYA): (a) and (b). On 
account of a decline in the estimated 
production and the decision to export 
5 lakh tonnes of sugar to earn the 
much needed foreign exchange, the 
total release of levy sugar had to be 
reduced to 1.90 lakh tonnes fOr June, 
1974 and to 1.80 lakh tonnes per 
month from July, 1974 onwards from 
the previous level of 2 lakh tonnes per 
month during January to May, 1974. 
A statement showing the monthly 
allotments of levy quota of sugar to 
States from Januar.i to August 1974 is 
laid on the Table of the Sabha [Pla-
ced in Libra7·I/. See No. LT-8219/74] 

Membe~ Of the. C.P.W.D. IDdllS-
trial Workers Co-operative Thrift and 

Credit Society Ltd. 

2721. SHRI BHOLA MANJHI: Will 
the Minister of AGRICULTURE be 
pleased to state: 

(a) whether the membership of the 
C.P.W.D Industrial Workers CO-
operativ~ Thrift and Credit Society 

. Ltd., is()pen only to the in4ustrial 
workers of the C.P.W.D.; 

(b) whether Clerical staff of 
C.P.W.D. do not fall in the category 
of industrial workers; and 

(c) H sO, the number of clerks of 
C.P.W.O., who are members of this 
sOciety and· Ute rea_os for aDowing 
them to continue as members of the 
soDIty? . 




